
1'1• A!, 15 I /05
io

O. A. " 058/,l1e

18.,01,200,§
Hon'ble Mr. Justice S.~.Singh,V.C.
tl0n'bl!Mr, 5, C. Chaube, A.~.

Shri M.K. Upadhyay counsel for the applicant. Shri
S.~.Pandey holding brief of Shri S. Singh counsel for
the respondents.

Misc. Applicat on 151/05 has been instituted seeking
withdrawal of Q.A. No.105S/02 on the ground that applicant
has been assured prompt relief at the level of the
departm.nt.~n case the O.A. is withdrawn.~nsidering
the submission made by applicant's •••• counsel, M.A.
No.151/05 is allowed. The O.A. is dismissed as withdrawn
",1 t h liberty to applicant in view of what is stated in
Annexure RII-I and RA-4.
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